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Annexure--3 

Summarvof .Lift of Secu:rrd Fi:nnocinl <'.:ndiron Cother th.an rm:andal atdlton: bclon� tn 11 class of amltar&) w.r...L Form C 
Sr. Name of Creditor Nature of aa.im Details of Oaim Details of Claim admitted 'Whethe % Amount of Amount of Details of Security Interest Details of A.mount or Details or Amount of Reason for Remarks, if any 
No. received r Voting Claim Contingent Claim guarantee, if my mutual any mutual claim Claim not 

related Share in under (Rs.) any, held in credit, debt! credit, debts Inadmissible admitted 
party? CoC Verificatio relation to etc. - may be etc.- may be 

n(Rs.) claim set orr set orr 

Date of Receipt Amount Claimed Date of 4.mount of claim e.gainst the against the 

admission/u ,admitted (Rs.) claim, irany claim, if any 

pdation (Rs.) 

An amount of Rs 2.69.00.000/- to\\ :irds 
the part pa�ment of the iale consideration 

deposited by the bu� er of the Roh1ilk 

Secured Creditor Asper 
Proper!) (sold b) FC under SARF AESI) 

I Punjab and Sind Bank 
(FC) 

24-11-2023 95,82, 74,866 93,13,74,865 86 NA 100 00 - 2.69.00,000 As per Annexurc-3A 
Annexure-3A 

0 0 - - ,,as admined as a contingent claim. as the 
said sale transaction could not be 

concluded and hence. the m:i.tter is 
pending before Hon'ble High Court al 

Puniab & Ha.rvana pertain.inc to the same 

1 Total(Al 95.82.74.866 93.U,74.866 I 100.00 0 .2.69.00.000 0 0 ol . 








